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ELECTION TO COMMITTEES

The following dates nave ozen fixed fur receiving ,
nominations, withdrawal of candidature and tor holding elections,
1f necessary, in connection witc:: the Committee on Public
Aaceo.ants dnd estimetzs Committ 2e, motion in respect of which
we: e adopted B the House on 24 .3.1998 ;-

Sl.ilo, Haue of Committee No. of Lisgt L.st Dat & of
Meliiecrs ctdl e date election
to be T o tor (if necessary)
olected goanl- with=
vt ng drawals
T Cormitcee on 7 27 .3.98 30.3.,99 31.3.98
Public Accounts Yot o upto from 2.30 to
470 PolMe 4,00 Poa 4,30 P.M. in
Members Lounoe,
Uld Secystarinat,
Delhi.
iy Cotnmittoe on 7 ~d0=- =~do=- -do-
Zstimates
B comsittos on Goveraasnl 7 ~loe ~Jo- =Jdo-
Uard oo ballinga .
MO g Yo Hecessarv Forms ave available withy the Hotice Lianch.

“e HNo forim will b2 entertarad arter the stipulatd date and
time,
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